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the order and they are capable of printing and
supplyingtheboousintime. Itis averyfamous
company. Therefore, | wantto know fromthe
hon. Minister whether heiis ready to direct the
CERT toplace orders on Jaya Publications to
getthe boohisintime.
\
SHRI ARJUN SINGH: There is no prob-
lem, for us to get ourbooks whereverthey are
beingprinted.(Interruptions)

DR. (SHRIMATI ) K.S.
SOUNDARAM:Why is he unnecessarily mix-
ingup these things.

[Translation)

SHRI CHANDRA JEET YADAV: Mr.
Speaker, Sir. wouldlike to draw the attention
of the hon.Ministerto a specific question. Isita
factthatthe hon. Minister had calleda meeting
ofthe Education Ministers of States and afew
experts about six weeks ago? Themeetingwas
convenedto ponder over and discuss alleged
inclusion of some destorted facts and some
material, thatis not onthe nationalinterest, in
textbooks in atew States.| would like to specifi-
cally submitthatthe present Education Advisor
of Governor of Uttar Pradesh, hadcometo the
meeting with specific proof regarding distortion
offacts atthe time of the previous Government.
Whatdecision hasthe Governmenttaken inthis
regard and whetherorders have beenissuedfor
the deletion of such things from textbooks?

SHRIARJUKN SINGH: Mr. Speaker, Sir
Imyseff had made areferenceto thatwhen| said
thatthe meetingwas convened anda decision
wastaken to delete distortedfacts aboutwhich
specific proots were presented. We would en-
sure after deliberation that no such situation
emerges infuture.

Oil spillin Bay of Bengal
"863. SHRIHARIKISHORE SINGH: Will

the Minister of ENVIRONMENT AND FOR-
ESTSbepleasedtostate:
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(a) whetherthe assessment of damage to
marodline life and environment caused by the
spies inthe Bay of Bengal has beenmade;

(b)if so, the outcome thereof;

(c) whetherclaims forocmpesationforthe
economic andecological damage suffered and
forthe money spenton mappingoperations has
beenlodgedagainstthe Dutch Oil Tankerowner;

(d) if so, the details thereof; and
(e)itnot, the progress made inthis regard?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF ENVIRONMENT AND FORESTS
(SHRI KAMAL NATH): (a) and (b). The re-
searchvessel, “Sager Kanya of the Department
of Ocean Development with the scientists ofthe
National institute of Oceanography, Goronboard.
hadundertaken surveys of marine life and envi-
ronmentto collect samples at the area of the oil
spill. Asecond eruise is also plannedto study
the long-term effects on marine life.

(c)to(e). Claims forcompensationforthe
economic and ecological damage in monetary
terms canbe made only after detailed scientific
analysis ofthe data whichis to be collected by
the second cruise of the National Institute of
Oceanography, Goa. Insofaras moppingopera-
tions are concerned, assessment of expendi-
ture on this account has been provisionally
made by the Cost Guard and the Department of
Ocean Development which comes to Rs.
13,62,60,329/-.

[Translation)

SHR! HARI KISHORE SINGH: M.
Speaker, Sir, thisis the first suchincidence in
the Bay of Bengal and probably the Ministry of
Environmentofthe Govemment of Indiawas not
gearedtomeetsuch an eventuality to minimise
the loss and ensure speedy action. To make
goodtheloss whetherthe Governmentof india
has taken up the matter withthe Dutch Govem-
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ment? Has any actionbeentaken againstthe
Dutch company, whose oil tanker caused oil
spillandextensivedamage? Thehon. Minister,
whois well versedin making calculations, has
givenassessmentof expenditure whichcometo
Rs. 13,62, 60, 329. | would like know the basis
of suchanassessment?

SHRIKAMAL NATH: Itiswrongonthepart
of the hon. Member to allege that appropriate
actionwas nottakenbecause the accidenttook
place onthe 21standthe Coast Gaurdstarted
actiononthe nextday. Coast Gaurdcarried out
spraying from 22nd Januyary to 6th February.
The oil spill was so series that it spread for
miles, spreedinguptojust 10mills from Nicobar
coast. Some stretches of oil spill were 20to 30
miles long. Imyself inspectedthe spill. | think it
iswrongonthepartofthe hon. Membertomake
such anasgsertionthatthe Coast Gaurdhadnot
shoulderedits responsibility. Rather, it should
be praisedforit.

Asfarastheclaimis coucemed, we have
worked out atentative claimthat covers admin-
istrative expenses, coordination expenses and
mobilisation expenses anditis aninterimclaim.
lits definitely not afull claim. Legal experts have
informedthe Govemmentthatundersection327
ofthe Merchant Shipping Act we canmake full
compensatory claim. At present full claim is
beingassessedandas soonasitisfinalized, full
claimwill befiled by the Govemment. Theclaim
is being worked out by the Ministry of Surface
Transportbecause in accordance withthe ‘Mani-
time Cor‘gntion' the responsibility lies on this
Ministry.

SHRIHARIKISHORE SINGH: The Minis-
try of Surface Transportis also aMinistry of the
Government of India. Does the hon. Minister
intendtoimpress upon us thatitis the respon-
sibility of another Ministry and thereis no coor-
dination between his Ministry and thatMinistry?
ifitis so, thenthe hon. Minister shouldtellusthe
actiontakeninthis mattertilfdate since January
by his Ministry ? And whether the Govemment
of indiatook up the matter withthe Dutch Gov-
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emment?

SHRIKAMAL NATH: There is complete
coordiatoom among the various Ministries of
the Government. Itis notso as the hon. Member
is saying.

SHRI HARI KISHORE SINGH: Please
informusthe actiontaken by them?

SHRIKAMAL NATH: |amcomingtothat.
| would like to inform the hon. Member that
scientists abroad the vessel ‘Sagar Kanya’ of
the National Institute of Oceanography of the
Department of Ocean Development Surveyed *
6m400kms. of the areas from 28th Januaryto
13th February andthe detailedanalysisis being
made. A notice has been servedon the Dutch
Campany by the Director General Shipping .

SHRIHARIKISHORE SINGH: Regarding
survey | would like to know whether:-

[English)

Are you equipped? Are you equipped for
this? Tellme, very frankly , Mr. Minister.

SHRI KAMAL NATH: We are equipped.
Ourscientists are nexttonobody.

SHRIHARIKISHORE SINGH: Itisnota
reflection on our scientists, itis not a reflection
onourCoast Guards . Areyou equippedfor doing
this?

SHRIKAMAL NATH: One vessel, Sager
Kenya hadsailedfirst. They saidthatthey had
takensamples ofthewater.. They have taken all
the necessary samples required from the af-
fectedarea. These are beingexaminedinde-
tails.

Asecond vessel. Gaveshni is sailing out
very shortly for further studio. My Ministry has
wiittentothe Fisheries Development Commis-
sioner of the Ministry of Agriculture to assess
the loss of the fisheries as aresult of the oil spill
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andthey have madearoughs estimate that the
loss of fisheries wouldbe about Rs. 1S cores as
aresultof reductionin fish cash which is esti-
matedtobe about 15, 000tonnesperyear.

Atthesametiimemonghe basis ofthe data
already collected by the vessel which sailed out
earfierandthe National Institute of Oceanogra-
phy, which was done in the first round it was
revealed that the Great Channel of the Car
Nicobar Istandis now free from all effects of the
oil spill. The zoo plantations and all froms of
plantpopulation on which thefishbreas is quite
healthy. -

SHRIK.P.REDDAIAH YADAV: itismen-
tionedthatthe Govemment can claimcompen-
sationunderthe environmental clause. iwantto
knowwhetherthe Govemment hasgotanysuch
systemormethod of claimingcompensation for
the loss of marinelife, fisheries, etc. anddam-
agestothe envionmentdueto letting out some

- distillery effluents from the influenced factory
owners into the drinking water resources and
world renowued lakes like Kolleru in Ahdhra
Pradesh, which was broughtto his notice.

MR. SPEAKER: Thisis notrelevant.

SHRISUDHIR GIRI: Mr. Speaker, Sir, itis
notthe first time that such oil sleek has taken
placeinthe Bay of Bengal. On otheroccasions,
suchincidents took place. Anditisamatterthat
ifourcoastguards couldhave beenwellequipped,
the tanker could have been apprehended. But
thathas notbeendone. Inview ofthis, may | know
fromthe hon. Minister whetherthisfacthasbeen
highlighed to te ASEAN countries,, atleast to
SAARC countries , for taking remedial mea-
sures.?

SHRIKAMAL NATH: Sir, itis not correct -

: thatadequate action was notbeingtaken.lam
reapetedly emphesisingitbecause thiswas our:
firstmajor encounter.(Interruptions)

MR. SPEAKER: Youmay emphasisebut
youneednotrepeatit.
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SHRIKAMAL NATH: Sir, it has beenre-

peatedly commented upon. so | consider it

necessarytocorrectthe fact.

Sir, adequate streps have beentaken. The
hon. Member’s questionis concemedwithasto
what we aredoing and whatwe will doinfuture.
Several coordination meetings have beenheld.
Amulttiinstitutional programme for systematic
mouitoring of the coastle water against polution
is there. Thisis nota singular effort. Thisis a
continreingeffort.

Cancellationof Trains

‘864. SHRI RAJNATH SONKAR
SHASTRI: Willthe Minister of RAILWAYS be

pleasedtostate:

(a) whetherpassengertrains are canceled
everyyeartomeetthe freighttargets;

(b) if so, the number of passenger tains
canceled duringeachof the lastthere yearsin
eachzone; and

(c)thereasonsfornotbeingasktomeetthe
feighttargets necessitrting the cancellation of
passengertribes?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF RAILWAYS (SHRI K.C. LENKA):
(a)to(c). Astatementis laid onthe Table of the
Sabha.

STATEMENT

(a) Inorderto meet additional demand of
freight traffic during the peak season, some-
times afew passengertrains are suspendedfor
making available additional locomotives. This
period also happens tobe alean seasons for
passenger traffic.

(b)in 1990-91, 41 pairsof passengertrains
were suspended to conserve diesel oilinthe
contextof Gult War. In 1991-92, 25 pairs were

suspended to carry the peak season freight





